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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH

NEW DELHI
ORIGINAL APPLICATION NO. 174 OF 2022
IN THE MATTER OF: v
DHARMENDRA KUMAR SINGH ...APPLICANT
VERSUS
UNION OF INDIA & ORS. ...RESPONDENTS

SUPPLEMENTRY AFFIDAVIT ON BEHALF OF RESPONDENT NO. 9

MOST RESPECTFULLY SHOWETH

I, Vyas Singh aged about years son of Shri Shri Shiv Sambhu Singh R/o
Village- Phulpur, Post- Koth, Tehsil- Sikanderpur, District- Ballia, Uttar
Pradesh, presently having come to New Delhi,do hereby solemnly affirm and

state on oath as under: -

1. That I am the proprietor of Respondent No. 9 Brick Kiln in the above

Original Application. I am fully acquainted with the facts and

NA%% KisHor\ cifcumstances of the case. Therefore, I am competent to swear this
309 )%

That I have read out the contents of the Supplementary Affidavit and have
fully understood its contents. I say that the facts stated therein are true.
3. That the observations of the committee formed in compliance of order

dated 12.07.2022 of this Hon’ble tribunal are reproduced below
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“Recommendations:

5.1 M/s Pragati Brick Kiln, Phulpur, Koth,

Sikandarpur, Ballia, UP :

a. The Brick Kiln may be imposed environmental
compensation by SPCB for operation without
consent to Operate.

b. The Brick Kiln should install flow meter at bore well

- and maintain log book of fresh water consumption.

¢. The Brick Kiln should provide proper monitoring
Platform, ladder and Port Hole at the stack as per
CPCB guidelines.

d. The Brick Kiln should provide adequate green belt
for fugitive emission control. Till Such time, brick
wall of height approx. 3 meter may be constructed
around brick kiln as per The Uttar Pradesh Brick
Kilns (Sitting Criteria for Establishment) Rules,
2012.

e. The brick kiln should submit action plan to UPPCB
for conversion into Zig-Zag technology or vertical
shaft as per MoEF& CC, Govt. of India notification
G.S.R.143(E), dated 22.02.2022.”

4. That the observation (b) has been complied and the respondent brick kiln
has installed the flow meter on the respondent brick kiln’s site and has
also applied for new bore well at respondent’s brick kiln. Photographs of
the flow meter installed and the application for bore well along with the
payment receipt of the bore well application is marked and annexed
herein as Annexure- A1 for the kind perusal of this Hon’ble Tribunal.

. That the observation (c) also has been complied and the respondent brick
kiln has upgraded the monitoring platform, ladder and Port Hole at the
stack. as per CPCB guideliﬁes and the photographs of the amended

modification as per the CPCB guidelines and the photographs of the
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upgrades are marked and annexed herein as Annexure- A2 for kind

perusal of the Hon’ble Tribunal.

. That the observation (d) related tp maintenance of the adequate green belt

around the brick kiln has also been complied and the respondent brick
kiln has planted more than 100 trees to prevent the fugitive emission.
Photos of planted trees are marked and annexed herein as Annexure- A3

for the kind perusal of the Hon’ble Tribunal.

. That the observation (e) related to submitting an action plan for

conversion into Zig Zag technology has also been complied and the
respondent brick kiln has also submitted the requisite action plan with
Uttar Pradesh Pollution Control Board for conversion brick kiln into Zig
Zag technology. Conversion and proposed action plan approved by
UPPCB along with application for chversion has been marked and
annexed herein as Annexure A-4 for the kind perusal of this Hon’ble

Tribunal.

8. That on the last date of hearing (i.e 04.01.2023) this Hon’ble tribunal

directed respondent to specify the distances to nearby amenities and
oundings like nearest village, hospital, school, orchards, sanctuaries
and etc. Photographs cum screenshots of maps indicating the distances in
respect of surroundings are marked and annexed as ANNEXURE- AS.
Table below provides the relevant distances in respect of surroundings of

the respondent brick kiln.
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S.No |Siting Criteria | Distance (approx) from | Direction from
the stack of brick kiln | Brick kiln
1. Distance from | e 800 mts—Kaiyani North
_ (Koth) vilage South
other villages |4 1100 mts- Sarni
Village East
e 1200 mts —Uchwar | West
o 700 mts Mudera | |
2. |Distance  from | 810 mts North-West
school
3. |Distance from|650 mts (at village | South
Sarni)
nearby brick kiln | 1110 mts (at Village | North-West
f | PhulpurKoth) .
4, Distance  from | 51 mts East
P.W.D Road
5. Distance  from | 1160 mts (Hospital at | North West
hospital village Koth)
6. |Distance from | Group of 3 houses at| West
residential houses | 600 mts away
One house at 640 mts | East
away

That the instant Original Application is abuse of process of law and should

be out-rightly dismissed with heavy costs. It is further most humbly
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submitted that the brick kiln is being operated in compliance of all the
rules and regulations and there is no reason to stop the functioning of brick
kiln based on the averments made in the Qriginal Application.

10. That the facts stated in the above counter affidavit are trué to my
knowledge and belief. No part of the same is false and nothing material has -

been concealed there from.

\)Wg:'?/l”

DHPONENT

VERIFICATIQN:-
7 4NOv

‘ o
Veriﬁ\g@@‘\&@w Delhi on this ...... day of January 2023 that the contents of
oAV oS
St Q© .
6<<j~%§gt);«}\v‘é‘*‘afﬁdavit are true and correct to my knowledge. No part of it is false

\\\
TOTHE v ¥ %Hl

KRR\ &
wy SN
66“ G v . .
WO e and nothing material has been concealed.
PLAINED
ONTENTS EX
CERTIFIED THAT THE Cw 015 SEEMED PERF‘NcE;W " DEBONENT
DEPONENTIEXECU , gEPnSED BEFORE WEAT
D SOEP"

UNDERSTAND AFFIRNE L}}’LAM %)
,&-) T JEPONENT WHO s/

R RO e T T
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ANNEXURE- a1

(Photographs of the flow meter installed and the application for bore well along
with the payment receipt of the bore well application)




Form 8 (A)/[%TH 8 (T)
APPLICATION FOR OBTAINING GRANT OF AUTHORIZATION/NO OBJECTION
CERTIFICATE FOR SINKING OF EXISTING WELL IN NON-NOTIFIED AREA

UHIOTYS YT B3 &

DU I T

(

(Any Commergial or Industrial or Infrastructural or Bulk user.
3ryar SYAT HRRATHD HYdT Ao H

GROUNIAQDER DEPARTMENT

(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti
Government of Uttar Pradesh

)

[Under Section 14 of the Uttar Pradesh Ground Water Management and_Regulation Bill, 2019]
[ETRT 14, IR USRN YT ofat Uaeq a1 fafawe faa, 2019 & el

Applicant's Details
Cal

Type of Applicant
DT UDPR

Application Date

e fafy

Name of the Applicant

3MaAGH PTAH

Mobile No.
Hiargd Hav

Date of Birth
Sfafy

Nationality

gt

Aadhaar Card Number

House No./Flat No./Building No.

AP THo/wie Ho/Ha 3o

City/Town/Post Office
TRIGEIUIRE SHifhd

District
NG

Designation
Uq

Company Address
HUt BT gar

Details of Existing Well
DU BT

District

S Uq

Behalf of Firm/Company

VYAS SINGH

9336431087

01/03/1960

Indian

7346-3864-9195

VILLAGE DUGAULI

BALLIA

BALLIA

MANAGER

PHOOLPURA, KOTH,
SIKANDARPUR, BALLIA

Ballia

Application Number

JTdg dEI

28/01/2023

Email ID.

ELEEIES

Gender
e
ID as Address Proof

e ywTor ¥ S EY

Uploaded Aadhaar Card

3uats far mar SMUR +1S

State
Y

Pin Code
fa#s

Company Name

HYHT BT A
Authorization Letter

e R T

Block

(Y]

BLIAO123NBUO0001

vyassingh68@gmail.com

Male

Aadhaar Card

Download

Uttar Pradesh

277303

PRAGATI ENT BHATTHA OLD
NAME ASHOK KUMAR SINGH
ENT

Download

NAWANAGAR



Plot No./Khasra No.
e TBTRGHRT =T

Ward No./Holding No. N/A
ey V"
Partlculars of Th ﬁ Existing Well

Date of Construction/Sinking of  23/08/2018

Well
P & Frafor R

Housing Pipe If Any

PR

Strainer Details
Ca|

Material of Strainer PVC
TR &t G

S.No.  Strainer Installed at what Depth from

hH Ground Level (in Meter)

TR RR, YR A fpa-t mgag ww wifda @
(#ex #)

1 34.00

Approx. Depth of Well (In meter)  40.00

FU P AT TERTS (Hiew H)

Give Particulars Regarding Water Quality of the Well
DY B STei TuraT HT faawor &

Details of Existing Pumping Device
SUDBIUT BT

Type of Pump to be Used
AR f5d S aret UY 3T YR

Horse Power (H.P.)
B uraR (wE.dh)

Other pump

Operational Device

=TT SUHRT

Details of Utilization of Well
Ca)

Purpose of the Existing Well Bulk User

™ Bu w1 3ERA?

Daily Running Hours 1.00

e IuET (e )

1682, 1615, 1681, 1712 ZQQ ipality/Municipal No
oration

TR nifae R A

Uploaded Land Details

Jqers fosar mar yfi &1 faavor

Type of the Well
PUDBTUPR

No

Number of Strainer(s) 1

TR B d@m
Strainer Installed upto what Depth from

VR, Y-FR A frait 17 ao e @
(#Hez #) )]

40.00 6.00

Whether there has been Any No
Adverse Report Regarding Water
Quality of the Well?

T HU & o Pt [UIET & HaY

# ®Ig ufaga Ruié 32

N/A

Pump Capacity (In m3/hr) 20.00

U &l (m3/hr)
10.00

Diesel Engine

Annual Running Hours 365.00

aiftfer IuAT (e H)

Whether the Water Supplied in No
Well Area Through Pipe Water

Supply or Not?

w1 &7 ° e Bt 3myfef urgy
SaTgfd & Aread | gt 872

Download

Length (In
Ground Level (in Meter) meter)

waTs (e

Tube Well/Boring

Diameter (In
millimeter)

N (Frefidter
#)

110.00



Whether Rain Water Harvesting No
Structure has been Constructed
within the Premises?

a1 uRR A aut wie =g

T &1 fAufor fear mar @2

Maximum Allowable Annual Extraction of Ground Water:
Does industry come under No

MSME ?

T ILUNT MSME & 3feifa 3T @
?

2 Qn Other Information Which
Would Like to Furnish
BIg 3 AFTHRI S 3T TSI
FRA1 15 &

N/A

7300
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Decfﬁégag%%:ant

| do hereby declare that the particulars fuenished herein above are correct and true . | understand that in case any of the information and particulars
is found to be incorrect at any stage of scrutiny and investigation or thereafter, my application/registration is liable to be rejected/cancelled .
B TagaRT Ofd &R § i SR 38 U fyaror 9t 9 9 § | & o § % afe e ugara & SR fandt +ft TR R IuRie faror sraer urd e at 2R
TGRSR BN SR d/ R fohT & arg g

| Agree/dgHd
Note/ e

« Separate application form should be used for registration of each individual well.

« The application form should be completed in all respect before submission. Incomplete applications are liable for rejection. Any correction |
alteration shall be duly authenticated.

« In case any of the particulars/information is found to be incorrect at any stage of verification | scrutiny, the application is liable for rejection.

« In case any of the particulars/ information furnished is found to be in correct at any stage even after issue of the AUTHORIZATION/
NO_OBJECTION CERTIFICATE FOR SINKING OF NEW WELL, same shall be liable for cancellation.

« Please write 'N.A." against those items which are not applicable.

« Please attach the following documents along with the application:

« (a) Document showing proof of ownership of land;

« (b) Photocopy of Aadhaar card / voter ID | ration card | any other proof of identification

« (c) Map showing location of the proposed well, which have been referred to in item no.2(a), (b)and(c).

« (d) Affidavit referred to in item no. 7(i) or 7(ii), as the case may be (if required)

« Additional Documents to be submitted with the application

« (I) For Industrial User

« (a) An affidavit on non judicial stamp paper of Rs. 10/- regarding non availability of water supply from local government agencies in cases where
ground water requirement is up to 10 cubic meter/day.

« (b) Certificate regarding non/ partial availability of fresh water/ treated waste water supply from the concerned local government water supply
agency in cases where requirement of ground water is more than 10 cubic meter/day.

« (c) Ground water quality data of bore well/ tube well/ dug well in respect of existing industries from NABL accredited laboratories/Government
approved laboratories.

o (d) Proposal for rain water harvesting/ recharge within the premises as per Model Building Bye Laws issued by Ministry of Housing & Urban
Affairs.

« (e) Impact Assessment report: All projects extracting/proposing to extract ground water in excess of 100 m3/day in Notified and non-notified areas
shall have to mandatorily submit impact assessment report of existing/ proposed ground water withdrawal on the ground water regime and also
socio-economic impacts report prepared by accredited consultants. Pro-forma for the report is given in Annexure-1.

« (ll) For Commercial User

« (a) In cases where dewatering is involved, submission of impact assessment report prepared by a consultant on the ground water situation in the
area giving detailed plan of pumping, proposed usage of pumped water and comprehensive impact assessment of the same on the ground water
regime shall be mandatory. The report should highlight environmental risks and proposed management strategies to overcome any significant
environmental issues such as ground water level decline, land subsidence etc.

« (b) An affidavit on non judicial stamp paper of Rs. 10/- regarding non availability of water from any other source in case water is required for
construction in safe and semi critical areas.

« (c) Certificate from a government agency regarding non availability of treated sewage water for construction within 10 km radius of the site in
notified areas.

« (d) Certificate of non-availability of water from local government water supply agency in respect of all categories of assessments units for
commercial use.

« (e) Details of water requirement computed as per National Building Code, 2016 (Annexure |), taking into account recycling/ reuse of treated water
for flushing etc. (in case of completed infrastructure projects for commercial use).

« (f) Completion certificate from the concerned agency for infrastructure projects requiring water for commercial use.

« The District Ground Water Management Council reserves the right to ask for any other document(s) from the owner applicant for examination of
the merit of the case.



Transaction Details :

Payment Reference No./ Order No. :

Status :

Transaction Amount :

Transaction ID :
Transaction Date and Time :
Entrepreneur ID :

Unit ID :

PaylDFromBank ID :

11

209 o]

UP01523012817493706

SUCCESS

5000

81217398
2023-01-28 17:49:43
UPSWP230169047

UPSWP23016904701
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ANNEXURE- A2

(Photographs of the amended modification in monitoring platform, port hole
and ladder as per the CPCB guidelines)
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ANNEXURE- A3

(Photographs of planted trees to prevent the fugitive emission as per the
recommendations of the committee formed to inspect the respondent brick kiln.)
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M ENERGY HYSTEMS

Authorised Licensee : Central Building Research Institute, Roorkee

# 80, 3rd Floor, Agrawal Chamber-I, Vikas Marg, Shakarpur, New Delhi-92
Mobile : 092133-94753, 09335977744

Chd. Off. - S.C.0. 145-148, lind Ficor, Chamber No. 15, Sector 8C, Chandigarh 160 008
Phone : 0172-4615768

Ref. No.- TEM- 01/965 Dated: 14/11/2022

To Whomsoever it may concern

Certificate that M/s Pragati Int Bhatta, Ex Name- Ashok
Kumar Sharma Int Bhatta, Vill. Phalpura Koth, Sikandarpur, Distt.
Ballia has received the civil engineering drawings for High Drought
Zigzag kiln designed by Central Building Research Institute, Roorkee
and that the party has constructed the RectangularBrick kiln with Zig-
Zag firing system.

It is further certified that the High-Drought brick kiln with this type of
High Drought brick kiln design with Zigzag type of firing meets the
norms as prescribed by the Central Pollution Control Board.

|
221

23



Authorised Licensee
Central Building Research Institute (C.B.R.1.)
Roorkee-247667

Noida : Chandigarh :
286-287 Ecotfech -1, extention 8CO0 97, 11nd Fioor
Near Kasna, Greater Noida - 201306 Sector 8, Panchkula- 134 112

Mob : 09213394753, 09335977744

N e

TEAM ENERGY SYSTEMS
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This Feasibility Report belongs to-
M/S PRAGATI INT BHATTA
EX NAME-ASHOK KUMAR SHARMA INT BHATTA
VILIL, PHALPURA KOTH, STKANDAARPUR
DISTT BALLIA

DIMENSION OF NATURAL/HIGH DRAUGHT ZIG ZAG KILN

Kiln Dimension ; 7500 MM
-Length (Island) X 75000 MM
-Width (Island) : 6000 MM
- Height ; 3600 MM

Draught
- Discharge Capacity

- Fan

Number of feeding 27

holes in one row

Chimney Details
- Height : 30300 MM

Cleaning interval . Once in fortinight
of well and flue
ducts (Proposed)

Coal Consumption : /
inone dny (pyppr‘fpd\

-Average - S1OTRRA ERERG YRS TEMS

25



CENTRAL BUILDING RESEARCH INSTITUTE ROORKEE-24767

TECHNOLOGY ON POLLUTION CONTROL IN BRICK KILNS - ZIGZAG

FIRING TECHNOLOGY IN NATURAL AND HIGH DRAUGHT BRICK KILNS

INTRODUCTION

The growth of industrial, commercial and residential sector in our country is
closely linked with the rate of production of the important building materials,
namely ‘Bricks’. There are about 40000 fixed chimney brick kilns in India .
The annual turnover of the brick industry is estimated to be Rs. 8000 crores.

The problems of birck kiln industry are closely connected with the is-
sue of sustainable development, energy efficiency and environmental friend-
liness. The government of India has notified that solid particle emissions
from the brick kiln should not exceed 250 mg/Nm3 shortly. With these pro-
visions, Large number of Fixed chimney Bull Trench Kiln have to change
over to Zig Zag type of firing with natural or high draught desingn brick kiln.

Apprec:atmg the concern for environment frlend!y bl‘ICt productlon

brick kilns. v

Design of zigzag firing technology with natural and high draught

CBRI has perfected both the designs by actually installing them at brick
kilns across india. The performance of both the designs are under
constant observation. sevaral kiln owners, journalists and environ-
mentalists have withessed the successful performance of our de-
signs

_/

TEAM ENERGY SYSTEMS
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1.2 EXECUTIVE SUMMARY -

Team Energy Systems is Authorised Licenses of Central Building Research In-
stitute (C.B.R.I.) ROORKEE, a constituent establishment of CSIR, NEW DELHI,
Team Energy Systems has been serving brick kiln industry for 18 years. Our
endeavours have been for efficient technology in brick kiln industry. We have
been constantly working with brick kiln owners associations for better combus-
tion practices resulting in minimising fuel consumption and environment friendly
technologies.

The scope of work for this project is outlined as follows:

« Taking dimensions of brick kiln including size of tunnel, No. of holes and
size of Island.
« Providing detailed design and drawings for zigzag firing technology as per

kiln size [
« Guidance to Brick kiln owner rgarding construction of kiln and |gzag firing
w P
éf. o ’..“ &
FIXED CHIMNEY BULL’S TRENCH KILN : - G&» . ;

Initially Bull Trench Kilns had movable metallic chimneys-whie -iw re/ banned
through an MOEF notfification in 1996. The conversion to Fixed ’.'Jmney Bull
Trench Kilns reduced the particulate matter as well gasfu flel use copmpared to
moving chimney Bull Trench Kiln. Due fo better combustion and fuel saving,
most of brick kilns have converted their kiln to Fixed Chimney Bull Trench Kiln.

Fixed Chimney Bull Trench Kiln has a fixed chimney which is constructed at the
center of the kiln and a connected to various chambers through a central smoke
tunnel. The central tunnel is then connected to approach tunnels and fuel holes
to different chambers of the kiln. The chamber which is under fire is connected
to the central tunnel while other chambers are dissconnected by using dampers.In
this way the fuel gases foem the chamber under fire are removed by the chim-
ney. The provision of chimney helps to create natural draught so that fresh air
may enter the kiln to burn coal and produce heat.

Fixed chimney Bull Trench Kiln also suffers from incomplete combustion of fuel
indicated by high CO2 and CO concentration in fuel gases. The emission through
the chimney are primarily black in appearance due to unburnt particles besides
obnoxious flue gases like SO2 and NO2, Moreover, the thick black smoke and
S0O2 emission were more during the charging time and during idle time,almost
grey smoke was emitted

TEAM ENERGY SYSTEMS
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Trench Klin also produces a low percentage of class 1 bricks. Almost 60%
bricks are class 1 and rest are class 2 and class 3. Non uniformity of tem-
perature across the stack of bricks results in difference in quality of bricks.

zig zag firing technology :

The Zig Zag firing concept was first introduced by Central Building
Research Institute in the form of high draught kiln after through research by
scientists on different kilns across india. High draught kiin has a induced fan
which creates the draught required for fuel burning. The lack of electricity at
most brick kilns sites became a major problem in adopting this technology.
Some brick kilns adopted zig zag firing in natural draught fixed Ghimny Bull
Trench. The natural draught zigzag kiln created better comb 'n but high
draught is more efficient. — REHE

main difference is the arrangement of bricks in chambers T»J'le«Bncks are
stacked in such a manner to form distinct chambersé—Q 5 met‘long) and
guide the air flow in a zig zag path . Zig zag flow i inereases the air flow length
and turbulence in the air flow length and turbulence in the air, thereby result-
ing in improved combustion and heat transfer rate and uniform temperature
across the kiln cross section.

In zigzag kilns, powdered coal is fed through feeding holes in small quanti-
ties and fuel feeding zone is six times longer than that of Fixed chimny buill
trench kiln. The longer fuel feeding zone along with turbulence created by
zigzag air movement helps coal volatiles to mix with sufficient air thereby
resulting in complete combustion and less pollution.

1} A Zigzag kiln emits - 80% lower particulate matter and - 85% lower Black
carbon as compared to Bull trench Kilns. This mainly because of better
combustion of fuel and setting of particulates in the kiln itself due to zig zag
flow. emission of CO2 and CO from the zigzig kiln is lower because of less
consumption of fuel and improved combustion.

11) A Zigzag kiln consumes - 20% less fuel as compared to fixed chimney
bull trench kiln because of better combustion and heat recovery.

111) Zigzag firing kiln produces higher percentage of class 1 bricks

TEAM ENERGY SYSTEMS

with high energy consumption and emission an Fixed Ch|mney
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NATURAL AND HIGH DRAUGHT ZIGZAG KILN :

Anatural draught zigzag kiln operaters under natural draught created naturally

with the help of fixed chimney. The drought is created by temperature difference
inside and outside chimney. It depends on the height of the chimney. The height of
chimneyrequired is 120-130 feet. No electicity or diesel is required to operate natur
al draught zigzig kiln. The bricks are stacked in such a manner to form distinct cham
ber if size 6 - 8 feet long and guide the air flow in zigzag Path. Zigzag flow increase
the air flow length and turbulence in the air, thereby resulting in improved combus

tion and heat transfer rate and uniform temperature across section.

SPM Concentration mglm3

03:30-04:30 04:30-05:30 05:30-08:30 06:30-07:30

Sampling Time

Before Chamber ] After Chamber B 10min after feeding /

TEAM ENERGY SYSTEMS
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HIGH DROUGHT ZIG -ZAG BRICK KILN

PLAN & SECTION OF KILN

TM-01/965

DRG NO.

CLIENT

M/S PRAGATI INT BHATTA

EX NAME - ASHOK KUMAR SHARMA INT BHATTA

ViLL. PHALPURA KOTH, SIKANDARPUR

DISTT. BALLIA (U.P.}

BY

TEAM ENERGY SYSTEMS

AUTHORIZED LICENSEE

CENTRAL BUILDING RESEARCH

INSTITUTE , ROORKEE
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ANNEXURE A-5
(Ariel photographs of nearby amenities to the respondent brick kiln)
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Respected sir/ma‘am

Kindly find the scanned copy of the following documents and treat this mail as proof of service of the counter affidavits in the O.A no 174 of 2022 in the Principle Bench, |
Delhi.

Please find the following documents attached.

1. Supplementary Affidavit on behalf of Respondent No- 9

OV 0 %0

v NOTICE

This e-mail message (including the attachments, if any) contains information that may be confidential, proprietary or legally privileged information which may be prc

+ attorney-client or other applicable privileges, or constitute non-public information. This e-mail message is intended to be conveyed only to the designated recipient(s). If :
intended recipient of this message, please notify the Sender by replying to this message and then delete it from your system. Use, dissemination, distribution, or repro
message by unintended recipients is not authorized and may be unlawful.

Regards

W.S.L Consultants

WORK SPACE LEGAL

Mob No: 9129829862, 9200288888, 8360566916

Email: workspacelegal0@gmail.com.

Office: 222, 2nd Floor, Atta Market, Noida, Gautam Budh Nagar, Uttar Pradesh
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